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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): Yes, Sir.

17.52 hrs.
STATEMENT RE. RAILWAY ACCI­
DENT AT A LEVEL CROSSING ON 

SOUTH CENTRAL RAILWAY

1890 (SAKA) Constinmnce of j46 
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17.54 bn.

STATUTORY RESOLUTION BE. 
CONTINUANCE IN FORCE OF 
THE PRESIDENT’S PROCLAMA­

TION IN RESPECT Of* 
GUJARAT—Contd.

MR. SPEAKER: Now, we will resume 
the discussion on the Statutory 

resolution.

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAY (SHRI 
MOHD. SHAFI QURESHI): Sir. I
regret to inform the House of an ac­
cident which took place at a manned 
level crossing gate on the South Cen­
tral Railway in the early hours to­
day.

At about 00 50 hours, train No. 227 
Up Guntur Gadag Passenger collided 
with the tear portion of a road trans­
port bus at manned level crossing 
gated situated at Kms. 607/13-14 bet­
ween Santamagulur and savalyd- 
puram stations on the Guntur-Dona- 
konda metre guage single line section 
of Vijayawada Division of the South 
Central Railway. As a result oi the 
collision, 9 occupants of the bus were 
killed and two died subsequently, 
bringing the total number of deafthsi 
to 11. In addition, 12 persons were 
injured, of whom 3 are repored to 
have sustained grievous injuries. The 
injured, of whom 3 are reported to 
Civil Hospital, Guntur and Railway 
Hospital, Vijayawada, where they are 
reported to be progressing satisfac­
torily.

Immediately on receipt of the infor­
mation of the accident, railway offi­
cers rushed to the site to supervise 
relief and rescue operations.

Ex-gratia payment has been arrang­
ed to the injured and to the next of 
kin of those who died.

The Additional Commissioner of 
Rahway fi»fety has decided to hold 

enquiry «t Narasaraopet on 0th
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SHRI P. M. MEHTA (Bhawnagar): 
You can notionalise any damn thing; 
bring results.

SHRI PRIYA RANJAN DAS 
MUNSI; Please do not oppose every 
iŝ ue. I know why you are in 
trouble.
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